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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 25.06.2021 (FRIDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM  
 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Admission (Fresh Case) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 427 of 

2021 

 

 

PJ Networks Pvt. Ltd. 

Vs. 

Pardeep Kumar Lakhani 

Resolution Professional of M/S Dion 

Global Solutions Ltd. 

 

Rahul Pareva  Kaushal Bansa 

Kinshuk Chatterjee-

RP 

 

For Admission (After Notice) 

2.  Comp. App. (AT) 
(Ins) No. 715 of 
2020 
 

 

Rushabh Civil Contractors Pvt. Ltd. 

Vs. 

Centrio Lifespaces Ltd. 

 
 

Natasha Dalmia  Rohan Agarwal 
Harshad Vyas 

 

3.  Comp. App. (AT) 

(Ins) No. 338 of 

2021 
 

 

Hooghly Infrastructure Pvt. Ltd. 

Vs. 

UTM Packaging (India) Pvt. Ltd. & Ors. 

 

Neha Somani  

       

For Hearing 

4.  Comp. App. (AT) 

(Ins) No. 927 of 

2020 
 

Part Heard 

 

Himalayan Cast Power Pvt. Ltd. 

Vs. 

Pankaj Khaitan, 

Resolution Professional of Sasi Power 

Pvt. Ltd. 

 

Henna George Neeraj Kr. Gupta-R1 

5.  I.A. No. 11 of  

2021 in Comp. 

App. (AT) (Ins) 

No. 599 of 2020 

 

Ketan Anant Raj & Anr. 

Vs. 

Dhanshyam Kantilal Patel 

Liquidator of Krishnai Hospital Pvt. Ltd. 

& Ors. 
 
 

Mohit D. Ram  Geeta Lundwani-R1 

Pankaj Tipathi 

Janak Shah-R2 

Vidhi Sharda 

   

 

 
 

  Copy to: - 

                                                                                 By order of Hon’ble Officiating Chairperson 

1. Notice Board                              -sd/-                   

2. Website: www.nclat.nic.in                                                                      Registrar       
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